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F.xport of cows to India by Netherland!> 

19SS. SHRI AMARSlNH RAT-
HAWA: 
SHRI CHINTAMANI JENA : 

\\ill the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be 
pleased to stale : 

(a) w h ether it is a  fact that Nether-
lands is willing to expClrt cows to India ; 

( b} if so, on what terms 11.nd condi-
tions ; and 

( C ) the places "'here 1hese cows arc 
likely to be kept and by when these arc 
likely to be received 1 

THE MlNrSTER OF STATE JN 

THE OEPARTMENT OP RURAL 
OEVELOPMEN T (SHRI CHANDULAL 
CHANDRAKAR) : (a) T he ini~ r  has 
not received such a pro~lo  from the: 
Netherlands Government 

(b) and (c). Does nc.t aris e . 

Allocation of Flats under SFS in Vijay 
M:indal Eochne an:J in .:ast Kaillllsh 

1 9S6 SHRT MOOL CllANO DAGA: 
Will th; Minister of WOHKS AND 
HOUSING be pleased h > refer to the 
replies sivcn to Unstarred Question No. 
31 3 I on I 3 August. I ~ 11nd No. 
6175 on 13 May. ~ rcf.!ardin& of 
fla t under SFS in Vijay f\fandal Enclave 
and in East K ailash and s : :ue : 

(a) whether the fi:-tl s o f category. II 
in V ijay Manda! Enclave under the SFS 
of O :lhi Dcvdnp1nent Aulh·'rity arc 
not yet rc:ady for hanJini.: ovier t..> 

allottees ; 

(b} if so, the 
which is causing 
lottees 

reasous for the delay 
areat h :udship to al 

(c) the action taken by Government 
to co plct~ the coostcuction o f the!>C 
flats at an early date ; and 

(d) the time by which these Oats will be 
handed over to allottecs ? 

THE MINISTER OF WORKS AND 
HOUSING 1SHRI ABDUL GHAFOOR): 
(a) to (d). Flats of cate11ory ll in 
Vija y Mandal Enclave under the SFS 
were planned to be completed oy June. 
1985 . Despite b<:st efforts of the ODA 
these could. however, not be completed 
for rea!lons stated as under : -

(1) Non-avail:ibility of land. 

(2) Stay Order from High Court. 

( 3) h~rt i c of materials. 

1 hes..: difficulties have 
now b1:en solved and the 

by and large 
ODA have 

been d ir1:ctcd to C•lmplete cons• ruction 
of 1h.:s1: hous..:s as soon a s pos<tib'e. 

Provident i' und Paid b,· M '!i Continental 

Commercial C.1 (Pvt.) Lid., 
N e w De.hi 

1957. DR.  G .S . RAJHANS: w.1: 
t he  M inister of LABOUR b.: pleased to 
state : 

(a) the n umbC'r of em!')loyces 
presently working with M / s Con1incr.t..1l 
Commercial Co. (Pvt.) Ltd.. New D. bi 
and in its branches all over the count• y ; 

and 

<bi how much amount o f Provident 
Fund and Insurance was pitid by M !I. 

Contine11tl!ll Comme•ci-.1 Co. c Pvt.1 Ltd . . 
to the Govc.>rnment during rhe las t thrc:c: 

years 1 

TME MINISTER OF STATE OF THE 
l~  Y OF LAROUR cSHRI T. 

ANJIAH 1: (a) Accordina to the 
Provident Fund authorities, the numbt'r 
o f employees working with M /s. C'onti-
ocntal Commercial C<'.. New Delhi a.od 
its branches is 295. 




